BEFORE THE AJUDICATING AUTHORITY
(NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH

- AHMEDABAD

C.P. (LB) No. 117/10/NCLT/AHM/2017

Coram: o _ Present Hon’'ble Mr. BIKKI RAVEENDRA BABU
- - MEMBER JUDICIAL

~ Name of the Company: Shashank Jayantilal Shah & Anr.
- - (Aarohi Motors Pvt. Ltd.) '
_ Vis.
Bank-of Ind'i'a & Ors..

Section of the Companies Act:  Section 10 of the Insolvenc and Bankru tc
o | ' Code '
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. Learned Advocate Mr. Hlmanshu Desai1 present for Corporate Debtor/ Appllcant
Learned Advocate Mr. Haresh Shah present for Respondent No. 1. Learned
Advocate Mr. Kalpesh Patel Respondents Nos. 6, 8 and 11. Learned Advocate Mr.
Klran Panchal present for Respondent no. 7 (Sundaram Finance Ltd.).

Learned Advocate Mr. Kiran Panchal filed Vakalatnama for Respondent no. 7 -
(Sundaram Flnance [ .td. ) . _ _

- Obj ections filed by Re’spondent. (Sundaram Finance Ltd).

‘Heard arguments of Learned Counsel for Applicant and Learned Counsel for
Respondents. - -

Order reserved. , _ B S
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- ' IKKI RAVEENDRA BABU

MEMBER JUDICIAL

Dated this the 19th day of September, 2017.




